
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT. SAKET COURT COMPLEX, NEWDELHI

ORDER

"*2/r/‘fit’

With the approval of Ld. Principal District & Sessions Judge. South District, posting & transfer of

following officials are hereby made witlz inunezliate ejfizctz
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S.No. Name oftlie Officials From To

l. Sh. Mohit Kapoor, JA
(EC: 79834621)

JA in the Copying Agency, South,
Saket Courts, New Delhi.

JA in the Mediation Centre. South,
Saket Courts. New Delhi.

2. Sh. Mukesh Rawat, JA
(EC: 33750349)

.lA in the Mediation Centre, South,
Saket Courts. New Delhi.

JA in the Copying Agency, South,
Sal<etCou1ts, New Delhi.

3. Ms. Brijesh Thakur,
SJA
(EC: 12664)

SJA/Reader in the court of
Ms. Deeksha Madaan, MM-Ol
(Mahila Court), South, Saket Courts,
New Delhi.

SJA in the Copying Agency, South,
Saket Courts, New Delhi.

4. Ms. Babita Tokas, JA
(EC: 85963 I52)

JA in the Office Pool. South. Saket
Courts. New Delhi. Ms. Deeksha Maclaan, MM-01

(Mahila Court), South, Saket Courts,
New Delhi.

JA/Reader in the court of

5. Sh. Ravindcr Kumur
Shami, JA
(EC: 12250)

JA/Ahlmad in the court of Ms. Ruby
Neeraj Kumar, SCJ-cum-RC, South,
Saket Courts, New Delhi.

JA/Reader in the court of Sh. Aviral
Shukla. MM-O5, South, Salcet Courts,
New Delhi.

6. Sh. Narencler Kumar
JA
(EC: 10894)

2 JA/Reader in the court of Sh. Aviral
Shukla. MM-05. South, Saket
Courts, New Delhi.

JA/Ahlmad in the court of Ms. Ruby
Neeraj Kumar, SCJ-cum-RC, South,
Saket Courts, New Delhi.

Note:
Ms. Ncctu. .lJA tl£(‘: 6l9%5!)(l\ posted as Asstt. Ahlmad in the court ol‘ Sh. Lokcsh Kumar Shanna. District Judge
(_(ionunerical)-05. South may he directed to work. after lunch. in the court of Sh. '\/ishal Pahuja, ASJ (F'l'C);0'2, South.
Non-compliance of this order or immediately proceeding on leave shall be viewed seriously. 5\\/" \\')\'\
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Officer In-Charge ( dmn.lI)
2» p P ’ _ South District. Saket Courts Complex, .

New Delhi

No. Admn.ll/DJ-(S)/P&T/SD/24/__Ql-‘ ~ in tl~t l> V, Dated, New Delhi the 33 ts list
Copy forwarded for information and necessary actiouzl-" I '

l The Ld. Principal District & Sessions Judge (l-lQs), Tis Hazari. Delhi.
The Offlcer-ln-Chargets) concerned.
The Officer-ln-Charge. Computer Branch, South District.
Personal Secretary to Ld. Principal District & Sessions Judge, South District.
The Drawing and Disbursing Ol'"ficer, South District.
The AOJ (Administration). l-lQs. Tis Hazari, Delhi.
The AOJ (Administration). llindi Section, Central, Tis l-lazari, Delhi.
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Website Committee. HQs. Tis Hazari. Delhi. '
The PRO. South District.

l0. Dealing Official / LAYERS Seat, Tis Hazari Courts. Delhi.
1 1 . Dealing Official. R&l Branch, South District for uploading on LAYERS.
I2. Officials concerned. _ Q, \
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= /\ 7’ -tw» l\* \(DnSUGANDHARGGAR“%L)
Officer In-Charge (Admn.Il)

South District, Saket Couits Complex
New Delhi
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